IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD,

LN

0.A.No.  356/97

Date of decision: June 9,1998,

Batween:

N.Siddiramulu,
' Applicant

And

1. The Regional Provident Fund Commissioner (PF)
Ceéntral Government Department,
Andhra Pradesh Region, Barkathpurz, Hhderabad.

~

2. The Employment Officer, District Employment Eféhaage,
Gott. of Andhra Pradesh, Nizgmabad. 503002, .

Respondents,

Coungel for the applicsant: gri A,Radhakrishna.

Counsel for respondents: Sri R.N.Readysfor B-1
Sri P.Naveen Rao forR-2

CORAM:
Hon'ble sSri R.,Rangarajan, Member (A)
Hon'ble B.S.Jal Pgrameshwar, Member (J)

JUDGMENT .

(per Hon'ble Sri R. Rangarajan, Member{A)

Sri A.Radha Krishna for the applicant.
sri R.N.Reddy for Respondent No,1l and

Sri Phaniraj for Sri Naveen Rao for Respondent No,2,

T




s 2 :
sri . aA.Radha Krishna was informed

by the learned counsel Sri R.N. Reddy for Respondent No,1
in regard to the €fontents of the letter dated 7-6=1998

and served a copy of the letter on him,

The applicant in this 0,A.., has not been
selected as cank be secen from the letter of the
learned counsél for Respondent No,1 dpted 7-6-1998,

Hence the dismiss%l order indicated in the-interim

order 1s hereby confirmed.

The 0.A., is dismissed. No costs,
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(R.RANGARAJAN)
aﬁ%wbcr/1J) Member (A)

Date: 9th June, 1998. - é%k1¢vf
STt IoTmomes s
Dictated in open Court, . Sy

85Se.
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Copy tos

1., The Commissioner, Regional Provident Fund OFF: re,
Barkatpura, Hyderabal, .

2, The District Employment Gfficer, Alizoemeodood) -

3 Bne copy to ﬂr;ﬂ.Rédhakrishﬁa,ﬁdudbate, ﬁnf,Hydefabad;
4 dne copy to fir,R.H.Reddy,Add1.CO5C. CﬂT,Hydarequ.

S. fOne copy ©o #ir.P.Neveen Han,RdJL.CCSC cAT,Hyder ohad .
G. Gne copy to D.ﬂ{H) +CATsHyderabad,

e One duplicate copy,.
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IT COURT
YYPED 8Y ‘ j CHECKED 8Y

COMPARED BY APPROVED BY
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERA BAD BENCH HYDERAZHD
. . A

] . ' -
THE HON'BLE SHRI R.2ANGARAZAN : M(A)

AND,

THE HON'BLE SHRI 8.5.3AT PARANEQ?HAH :
) M (3 ’

o . +
DATED: ° C?/é,/f'g
GRDE§/JQDGMENP ﬁ

Mm.A/R.AJC.P.ND.

a.A.wu,E}jﬁé/é?g}i

o . i \
ADMITTED AMD INTERIM O IRECTIONS

IS3UED

'0RDERED/REIECTED
NO ORDER ASNJC COSTS
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F+31q amFas AT
Cental Administrative Tribunel
d39% [ DESPATCH-

16 JUN 1998

gavrarz aprade
HYDERABAD BENCH






